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non-Gazetted Officers in Kerala ob-
served protest hunger strike on the
27th November, 1964;

(b) if so, what were their demands;
and

(c) the steps taken by Government
to avert the hunger strike?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
Yes. The Government of Kerala have
reported that a number of non-Gazet-
ted officers of the State Government
attended offices without taking food
on the 27th November, 1964.

(%) Their demands were: (1) parity
with the pay-scales and conditions of
service admissible to Central Govern-
ment employees, (2) appointment of
a Pay Commission and (3) grant of
interim relief of Rs. 25 per mensem.

{c) The Government of Kerala have
reported that the demands of their
employees are such as would involve
large-scale financial commitment on
their part. The State Government
have requested the Central Govern-
ment for financial assistance. The mat-
ter is under consideration of the State
Government in consultation with the
Central Government.
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The Minister of State in the Mini-
stry of Home Affairs (Shri Hathi):
(a) 733 complaints in respect of the
varioug Ministries and Departments:
of the Government of India were
received in the Ministry of Home
Affairs from Sanyukta Sadachar
Samiti upto 30th November, 1964. A
Ministry-wise  break-up of these
complaints is given in the State-
ment laid on the Table of the House.
[Placed in Library. See No. LT-3726/
64].

(b) All complaints were forwarded
to the Ministries or Departments con-
cerned. Suitable replies in respect of’
359 of them were sent by 30th Nov-
ember, 1964.

(c) Yes.

(d) They are under inquiry.
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DECEMBER 23, 1964 Re: Calling Attention 6442

Notice

Revenue on Gag anq Carbide

( Shri Guilshan:
| Shri Hukam Chand
1821-B. ! Kachhavaiya:
i Shri Onkar La] Berwa:
{ Shri Y. D. Singh:

Wil; the Minister of Home Affairs
ke picased to refer to the reply given
to Unstarred Question No. 1171 on the
27th September, 1964 and state:

(a) whether it is 3 fact that the
Delhi Administration have not so far
deieted gas and carbide from the re-
gistration certificates of many me:-
chants in Delhi and there is a heavy
Insg to Government;

(b) if so, the action Government
propose to take in the matter to pre-
vent this loss of revenue; and

(c) whether Governmeént have re-
ceived any representation in this res-
pect and if so, the result thereof?

The Minister of State in the Minis-
try of Home Affairg (Shri Hathi): (a)
to (c). The requisite information is
being collected and wil] be laid om
the Table of the House.
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